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O.ft.NO. 1360/2000
.  this the Tird dov of May, 2001Mednesday,

Hon'ble Shri M.P. ̂ ngn.

/I

Shri R-N- Sharmo

1% W-D, Dilshad Garden,
Pocket-A, Delhi.
(Oy Advocate; Snri

Versus

1  Lt. Governor
ncT of Delhi
RajDelhi-54.

2. of ollDi
Ifo'ck-U Vila" Bhawon
New Delhi-2.

(By Advocate: Shri Ajay Gupta)
n p D F, Pi

..Applicant.

..Applicant

1  fnr the applicant seeKs
The learned counsel for the

i-w ^\^ pprmission is granteo.permission to wlthdrav. the OA. Permiss
The OA is dismissed as withdrawn. No costs.

/sunny/

(H.P. Singh)
Member (A)


